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Review of Matiopal . Forest Policy .

' %126. SHRI' BIR BHADRA PRA- "
TAP SINGH: ‘
. SHRI. BHAGATRAM MAN.
HAR,

"Will the Minister of ENVIRONMENT
AND FORESTS be plessed to state:

* (a) whether it is a fact that the Natio-.
w4l Forest Policy framed in 1952  has
becom: obsolete in the present context;

- (b)’if so, what steps aré being taken-to
revise the ~Forest Policy; and



